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(d) Whether CBI has sought necessary permission for 
filing the chargesheets against some officials; and

(•) If so, the details of such cases?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN): (a) to (c) A few cases of irregularity have come 
to the notice in the award of various contracts for gauge 
conversion works on different Railways, which are being/ 
have been investigated by the Railway Vigilance and the 
CBI.

CBI have taken up 6 cases for investigation where 
prima-facie irregularities in award of the contracts have 
been detected. The matter is being pursued with the CBI 
for early completion of the investigation.

(d) No, Sir.

(e) Does not arise.

[English]

Borrowing of Funds

*193. SHRI I.D. SWAMI: Will the Minister of RAIL
WAYS be pleased to state:

(a) whether it is a fact that the Railway Board has 
borrowed crores of rupees from the public through the 
Indian Railway Finance Corporation Ltd.;

(b) if so, the amount borrowed, the year of borrowing, 
date of maturity with interest and purpose for which it was 
borrowed; and

(c) the manner in which the Railway propose to finance 
the huge amount?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN): (a) Yes, Sir.

(b) The desired information is as under:

Amount borrowed 
(RsJCrs)

Year of borrowing Date of Maturity Purpose

959.40 1987-88 April 97 & Feb. 98 These funds are

600.00 1988-89 Feb-March.1999 used for

1000.00 1989-90 Dec. 1999 & Jan. 2000 procurement of

1170.00 1990-91 Aug. 2000 & Mar. 2001 Railway Rolling

1500.00 1991-92 July & Nov.2001 Stock assets.

Nil 1992-93

740.71 1993-94 March 1999 & March, 2001

206.50 1994-95 Oct. 2001 & January, 2002

259.32 1995-96 Sept. 2002 to March, 2003

6435.93

Note: (1) In addtion to the above, Incftan Ratfway Finance Corporation raiaed USD 70 mMion through External Commercial Borrowing 
during 1995-96 and 1996-97 for import of capital goods by Indten Railway*. These will baooma due lor r•payment in March. 
2003.

(2) The interest payable to the Bond-holdsrs, possessing non-cumuMve Bonds, is paid half-yaarly. Those who hold cumulative 
Bonds win be paid interest along wHh the value of their Bonds on maturity as per the scheme.

(c) The funds are invested in the rolling stock which 
is given on lease to the railways. The Lease Rentals paid 
by the Railways to the Indian Railway Finance Corporation 
include interest and principal recovery enabling the Corpo
ration to service the lenders as well as redeem the bonds 
on maturity.
[ Translation]

Hike In the Fares of Al and IA

*194. DR. RAMESH CHAND TOMAR: Will the Minister 
of CIVIL AVIATION be pleased to state: '

(a) whether the Government propose to increase the 
fares of Indian Airlines and Air India;

(b) if so, the details thereof and the time by which 
the increased fares are proposed to be made effective; 
and

(c) the difference between the fares of the Indian 
Airlines and that of private airlines?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM): (a) and (b) So far as Indian Airlines is
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concerned, at present, there is no proposal for increasing 
the fares for domestic services. Recently, on the recom
mendations of IATA, increase in fares of 5% were permitted 
from India to UK/Europe. Further, due to increase in fuel 
prices, 5% increase in fares were also permitted on 
international flights. These increases were effected by Air 
India from 1.3.1997 onwards.

(c) Private airlines are free to charge fares depending 
upon the market forces. It is generally observed that the 
fare charged by Private Airlines is either on par with that 
of Indian Airlines or slightly higher.

[English]

Lease of Land at Juhu Airport

*195. SHRI ANANT GUDHE:
SHRI MOHAN RAWALE:

Will the Minister of CIVIL AVIATION be pleased to 
state:

(a) whether attention of the Government has been 
drawn to the news item captioned “Airport officers flayed 
for Cheap Lease” appearing in the 'Indian Express' dated 
February 6, 1997;

(b) if so, the facts and details thereof and the reaction 
of the Government thereto; and

(c) the details of action taken/proposed to be taken 
against the officers involved in offering the lease of land 
at a throw away price at Juhu airport?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM): (a) Yes, Sir.

(b) and (c) The land has not been leased to any party 
so far and the Board of Airports Authority of India has not 
taken any final decision in this regard. Hence, there is no 
financial loss to the Authority. However, an inquiry has been 
conducted into this transaction by the Chief Vigilance 
Officer and the report is being examined.

International Film Festival of India

*196. SHRI BANWARI LAL PUROHIT:
SHRI SATYAJITSINH DULIPSINH GAEKWAD

Will the Minister of INFORMATION AND BROADCAST
ING be pleased to state:

(a) whether the films shown in the International Film 
Festival of India held at Thiruvananthapuram on January
10, 1997, were dull and drab;

(b) if so, whether there was great dissatisfaction over 
the quality of films;

(c) if so, the reasons therefor;

(d) the details of the films selected and the criteria 
adopted for their selection;

(e) the details of the Indian films which won acclaim 
and the outcome thereof in terms of merit awards and 
orders for Indian films secured as a result thereof;

(f) whether the Film Federation of India boycotted the 
International Film Festival;

(g) if so, the reasons therefor; and

(h) the steps taken by the Government to ensure that 
IFFI do not lose its purport and lustre?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM): (a) and (b) No, Sir. The festival was infact 
organised successfully and some of the best films available 
in World cinema were screened. This included films from 
Asia, Africa, Latin America, Europe, U.S.A. as well as India.

(c) Does not arise.

(d) (i) FOREIGN FILMS:

1. Foreign films for the International Film Festival of 
India are selected in accordance with long-established 
International guidelines, most of which are common to the 
film festivals of the world. Films are selected keeping in 
view the overall aim of the festival mentioned in the Festival 
Regulations every year, which is reproduced below

“The Festival aims at providing a common platform for 
the cinematographies of the world to project the excellence 
of their film art; contributing to the understanding and 
appreciation of the film cultures of different nations in the 
context of their social and cultural ethos; and promoting 
friendship and co-operation among different peoples of the 
world."

2. For the “Cinema of the World" Section, feature films 
of high quality which had been entered in, or had won 
awards at other International Film Festivals, or were of 
extraordinary merit, were accepted for exhibition.

3. In addition, the special packages of films for the 
Focus, Retrospectives, Tributes etc., were selected keeping 
in view the suggestions, if any, of the Organising Com
mittee. Care was taken to concentrate on the cinema of 
counties from Asia, Africa or Latin America in the Focus 
Section of the Festival, in keeping with the practice cf 
highlighting the cinema of Third World countries. 
Retrospectives and Tributes featuring major film-makers of 
the world from different countries were also screened.

(ii) INDIAN FILMS

SELECTION OF INDIAN PANORAMA FILMS

The Indian Panorama Films were selected by selection 
panels of eminent persons. Films certified by the Central 
Board of Film Certification (CBFC) between 1st September,
1995 and 31st August, 1996 and selected by the panels 
were included in the Indian Panorama. The aim of the 
Indian Panorama is to select feature and non-feature films 
of cinematic, thematic and aesthetic excellence, for the


